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fear & 1 TR F wRT 22 WETHUEH
qEfRat & 19 o To o FFTAT A
werert frar § 1 gfeam wsfeal &
arg 9o Uo Hle & L F TSI
fear 8. ...

(wmEars)

WEAR HENAT : g €8T KIAR § |
(Interruptions)* *

All of you are speaking at the
'same time. Not allowed.

St AAUR AU : wems Y,
g 50 ¥9F &1 712 § a8 o arfaar-
AT F FIM & AR wTesT A
g, @rel e, . (wEmw)

qEAR AHAT : AT Jfeq, Ww
T TaAT WYL F4T FT W@ E | qIAA
AT BF a@ 77 G 3 |

ROFT AL gra Aifza g 9r )

I have gone through it and
found out the facts about this thing.
Otherwise I would have allowed
you. There has been a question here
as well as in  Rajya Sabha.

, IREY AXAT ), THET qGT AT 4T |
g fxad 9% F1 aF ¥ MErEAT v

THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE
(SHRI MAGANBHAI BAROT) :
They did it by mistake. It was
corrected  later on.

~__ MR. SPEAKER : They did it.
| They failed in their duty.

Later on they corrected it.
DR. FAROOQ ABDULLAH:

(Srinagar): Sir, is not the House
expected to discuss this ? The
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population of 1947 was 3.54 million
and today it is over 6oo million.
I would submit that this is very
important. (Interruptions)

WEqE AEIAA: TA PIIE 7 gEA
Y 193 7, wg g2 Fr Ixt 7 W,
FATIT MATR W TQ q1a 9T A< faan
TaT § MR ©H UF Wo £ owaTEd
THAT§ % &N E HIC q I g £
W #Y @ ¥E HiwegEF g 1 AfFA
dr T 39 Fra 9% S9t FTAF F
ART o7 HAM AT I AT
wrs Y #5377 ° wanS faar &

DR.SUBRAMANIAM SWAMY:
Sir, 1 am on a point of order. Mr.
Speaker, you said that on Rs. 5o/,
note there is no national fliy.
fema & Fi TenaF & Is this not
a reflection on the Finance Minister
sitting over here ?

MR. SPEAKER : The Finance
Minister has nothing to do.

DR. SUBRAMANIAM SWANMY":
He must resign. (Interrugtions)

MR. SPEAKELR : Now, Papers
Laid on the Table. Shri Chavan.

1z2.12 hrs.
PAPERS LAID ON THE TABLE

AnnuaL REPORT OF AND REVIEW

on Inpian Councin or  Socian

ScieEnce ResEAarcH, NEw DELHI FOR
1979-80 ETC.

THE MINISTER OF EDUCA-
TION AND SOCIAl. WELFARE
(SHRI S.B. CHAVAN) : 1 beg to
lay on the Table:—

** Not recorded,
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(1) (i) A copv of the Annual
Report (Hindi and English ver-
sions) of the Indian Council of Social
Science Research, New Delhi, for
the year 1979-80.

(i) A copy of the Review (Hindi
and English versions) by the Govern-
ment on the working of the Indian
Council of Social Science Research
New Delhi, for the year 1979-80.

(2) A statement (Hindi and
English  versions) showing reasons
for delay in laying the papers men-
tioned at (1) above. [Placed 1n
Library. See No. LT. 2516/81].

(3) (1) A copy of the Annual
Report (Hindi and English versions)
of the National Council of Educa-
tional Research and Training, New
Delhi, for the year 1979-8o.

(ii) A statement (Hindi and
English versions) regarding Review
by the Government on the working
of the National Council of Educa-
tional Research and Training, Ncw
Delhi, for the year 1979-80.

(4) A statement (Hindi and
English versions) showing reasons
for delay in laving the papers men-
tioned at (3} above.

(5) (i) A copy of the Annual
Accounts of the National Council
of Educational Research and Train-
ing, New Delhi, for the ycar 1979-80
together with Audit Report thereon.

(i) A statement (Hindi and
English versions) regarding Review
by the Government on the accounts
of the National Council of Educa-
tional Research and Training, New
Delhi, for the year 1979-8o.

(6) A statement (Hindi and
English versions)explaining reasons for
not laying simultaneously the Hindi
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versions of the Accounts and Audit
Report of the: National Council
of  FEducational Research and
Training, New Delhi, for the year

1979-8o.

(7) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the Annual Accounts
and Audit Report of the National
Council of Educational Research
and Training, New Delhi, for the
vear 1979-80. [Placed in Labrary. See
No. LT. 2517/81.]

(8) A statement (Hindi and .
English versions) explaining rcasons
for not laving the Audited Accounts
of the Lalit Kala Akademi, New
Delhi, for the vear 1979-80 within
the stipulated period of nine mon'hs
after  the close of the Accounting
year, [Placed in Library, See No.
LT. 2518/81].

(9) A statement  (Hindi and Eng-
lish version<) explaining reasons for
not laying the Audited Accounts of
the National School of Drama, New
Declhi, for the vear 1979-80 within
the stipulated  periol of n'ne
months after the close of the
Accountine Year, [Placed in Library,
Se2 No. LT, 2519 81].

NorrricaTion uNpErR Hino Cvyere
Lrp.,, anp SeEN RaLew;n Lrb.,
{ NATIONALISATION) ACT, 1982

v

THE DEPUTY MINISTER IN
THE MINISTRY OF INDUSTRY
(SHRI P.A. SANGMA) : On
behalf of my colleague, I beg to lay
on the Table a copy of the Hind
Cycles Limited and Sen Raleigh
Limited  (Nationalisation) Rules,
1981 (Hindi and English versions)
published in Notification No. S.0.
228 (E) in Gazctte of India dated
the 27th March, 1981, under sub-
section (3) of section g1 of the Hind
Cycles and Sen-Raleigh Limited



